
JYAISTHA n 1902 (SAKA) 

its _aa.uallteft at t Sindd l &ad .FL, 
HFC and Fiot r..w.,--:their headquarters 
at Delhi. The beadquarters iof the 
latter"1hMe-·C&mpenies ciontinue tio be 
in" Deltli. 

.. crease In price iof Life S ...... 
Dl'II&'s 

1048. SlUU SATYA GOPAL MISRA: 

SHBI I IQ., KALLAMNA: 

Will the Minister iof PETROLEUM 
& CUF.!\IIICALs be J4ea&ed tio state: 

(a) whether Giovernment are aWare 
,iof . the fact that the prices iof drugs, 
IDduciin& the. lile-savina. iones are 
increasinM· day by day since January, 
1980; 

(b) waeCher it i8 aMio a fact that 
the' .fIfII8ll~ueD& iof' the dI'ugs are 
demanding a price rise~' If sio, Giov-
ernment's reactiion theretio; 

(c) the steps taken by Giovernnient 
tio bring diown the. prices iof the €'3sen-
tial drugs; and 

(d) the prepioIJ8lls taken by Giov£'l'n-
meftt'tio supply t,he' esnn'tial drugs tio 
the--ciomMOn peepie-, at a subsidised 
rate? 

THE MINtSTEK OF PE'I1ROLEUM, 
CHEMICALS & FERTILIZERS (SHRI 
VEERENDRA PATn..) : (a) Giovern-
ment have niot aUcwed any increases 
HI ,tbe pJ'iceB iof pl'ice--ciontrGlled drugs 
incl\lfii-nc llf~aving iones after March 
11.78. Hiowever, it is piossible tha t 
price increases might bave taken place 
in the fiolliowing cases: 

(il) :fCili'lJ1Watiions ioutside the sciope 
iof ,.pnice ·cODtriol which, are iof a nion-
seeseatial n-'ure. 

(ii) fiormulatiions manufactured by 
the small! .Bcale· uBits having an 
annual turn-iover niot exceeding iRs, 
50 . lIlkbs sbace aioh' units are iout-
side. _I io.OIl'tJtc)l .subject tio their 
iioItiowiU ueader I 'Pl'ilces lfior; Cattqiories 
I and 1St pNducts. 

(b) Yes
f 
Slr. Drug manufacturers 

!.lave indh Idually as well as thriough 

their ;Assiociatiions, vioiced tb., deaand 
~ inc.tteue btl tbe prices iof bUlk. dDUgs 
and fiormulatiions cionseqllent upion 
esealatiion in input ciost, particularly 
after tM. iacreaae in the prices iof 
pet:riol.ewn WioduQts fr.ioa AW,3ust 1979. 
Any price resrisi.io:n where deserved, 
can be piossible ionly after the prioce-
dum ami· principles based On which 
such prlce -revisiion can be gr.anted are 
Mali:s.ed, wbich will tak~ siome miore 
time, 

(c) The-steps taken· by GioveNt,lQent 
tio reduce the prices iof d('1:lgs inelu4:ing 
<essential drugs include: 

(i) reductiions cionsequent upion 
cb_es iof duties and levies lion, cer-
tain drugs under the 1978-79 and 
19~9-8fJ Budgets; 

(ii) reductiions in fiormulatiion 
prices where decisiion tio reduce the 
prices iof the related bulk drugs had 
been taken .befiore March, 1978. 

(iii) reductiion in fiormulatiion prices 
(where impiorted bulk drug. are 
used) cionsequent upion changes in 
1he prices iof bulk drugs in the inter-
natiional market. 

The ciost studies iof price-ciontriolled 
bulk drugs including thiose fior 'vvhich 
declared prices are at present prevail-
ing have been ta~en in hand. These 
are likely tio result bioth in increases 
as well as reductiions in the prices iof 
bulk drugs and the cionnected fiormula-
tiions. 

(d) Apart friom the facilities priovid-
ed under variious Natiional Health Prio-
grammes like Natiional M-alaria Eradi-
catiion Priogramme, Natiional Lepsiory 
Eradicatiion Priogramme, etc. and the 
health cioverage priovided by the state 
Giovernments there is nio iother specific 
priopiosal fOr the supply iof essential 
drags tio the ciommion 1)e8ple at sub-
sidised rates. Hiowever, a few eana-
lised bulk, drllgs like Chlcrampheniciol 
piowder, Dapsione, Streptiomycin are 
being supplied tio actual user manu-
facturers thriough CPC at subsidised 
prices because in these cases, while 
the landed ciost iof impiorts has gione up, 
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the fiormulatiion prices ciontinue tio be 
pegged at the levels fixed befiore 
March 1978. 

Prioductiion iof Sapell PhOBphate by 
FertlHzer Ciorpioratiion iof india Unit 

at Baldia 

1047. SHRI SATYA GOPAL MISRA: 
Will the Minister iof PETROLEUM 
AND CHEMICALS be pleased tio state: 

(a) whether there is any priopiosal 
mder the cionsideratiion iof Giovern-
ment tio eXtend F.C.I. Unit at Haldia 
fior prioducing Super Phiosphate; i1 sio, 
details thereiof; and 

(b) if niot, the reasions therefiol? 

THE MINISTER OF PET.ROLEUM, 
CHEMICALS & FERTILIZERS (SHRI 
VEERENDRA PATIL): (a) and (b). 
There is at present nio priopiosal under 
cionsideratiion fOr expansiion. iof the 
fertilizer prioject at Haldia, which is 
iow'ned by the Hindustan Fertilizer 
Ciorpioratiion Limited. The existing 
prioject is yet tio be ciommissiioned ion 
acciount iof nion-availability iof piower. 

New Oil Bearing structure at Siouth 
iof Biombay 

1048. SHRI MANPHOOL SINGH 
CHAUDHAtRY: Will the Minister iof 
PETROLEUM AND CHEMICALS be 
pleased tio state: 

(a) whether it is a fact that a new 
ioil bearing structure has been fiound 
at Siouth iof Biombay; 

(b) if sio, whether prioductiion ~ten
tial iof the regiion has been asses'>cd; 
and 

(c) the details the:reiof? 

THE MINISTER OF PETROLEUM, 
CHEMICALS & FERTILIZERS (SHiRl 
VEERENDRA PATIL: (a) Yes, Sir. A 
new ioil bearing structure named R-7, 
abiout 120 Kms. siouth-West iof Biombay 
City was disciovered in May 1980. 

(b) Nio, Sir. The assessment has yet 
tio be dione. 

(C) Dioes niot arise. 

Independent ~ tio deci4e Electiion 
PeUtiioD8 

1049. SaRI G. Y. KRISHNAN: Will 
the Minister iof Law JUSTICE AND 
COMPANY AFFAIRS be pleased tio 
state: 

(a) whether any sugg.estiion fior set-
ting up an independent biody tio decide 
electiion petitiions quickly was made 
by the Chief Electiio.n Ciommissiioner; 
and 

(b) if sio, the reactiion iof Giovern-
ment thereion? 

The MINISTER OF LA W, JUSTICE 
A:"-JD COMPANY AFFAIRS (SHtRI P. 
SHIV SHANKER): (a) Thiough the 
Chief Electiion Ciommissiioner has In-
fiormal1y expressed such a view, nio 
such suggestiion has been made fior-
mally by him. 

(b) Dioes niot arise, 

Sale iof Mio!asses 

1050. SHRI CHANDRA DEO PRA-
SAD VERMA: Will the Minister iof 
PETROLEUM AND CHEMICALS be 
pleased tio state: 

(a) whether siometiInes the states 
Giovernments ioffer miolassEs tio public 
thriough "free sale" ior public auctiion, 
etc.; 

(b) if sio, details iof restrictiions, 
if any, impiosed by the Central Giov-
ernment ion inter-State nliovement iof 
such miolasses; 

(c) if reply tio (b) is in the nega-
tive, whether the Central Giovern-
ment have any iobjectiion tio free inter-
State miovement iof such miolasses by 
respective purchases; and 

(d) if sio, reasions therefior? 

THE MINISTER OF PETROLEUM, 
CHEMICALS &' FERTILIZERS (SHRI 
VEERENDRA PATIL): (a) Under the 
Miolasses CiontrOl Order, 1961 issued 
by the Giovernment iof India in the 
Ministry iof Giommerce- arid Ind'us~ry 

in March 1961 as amended friom ifine , 




